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(c) whether Government propose to 
stop installing this system and replace the 
same wherever ~ is installed; and 

(d) if so, by what time and if not, the 
reasons therefor? 

THE MINISTER OF SURFACE TRANS-
PORT AND MINISTER OF COMMUNICA-
TIONS (SHRI K.P. UNN IKRISHNAN): (a) and 
(b) ElectronIC switching systems are of the 
latest technology for telecommunication 
switching eqUipment but crossbar systems 
are working all overthe world Including India. 
Crossbar systems are not yet obsolete but 
are gradually giVing way to electroniC sys-
tems. Of the total switching capacity pro-
posed to be commissioned during the 8th 
Five Year Plan, crossbar is expeded to 
constitute only about 5%. 

The compulSion to use crossbar sys-
tems arises out of: 

(I) ExpanSion of eXisting crossbar 
exchanges which have been in-
stalled recently and have a rela-
tively longer life to go, 

(Ii) New exchange for whICh eqUip-
ment has already been ordered 
and IS In the process of supply: and 

(iii) Two complete units for manufac-
ture of crossbar equipments have 
been set'up-one at Bangalore and 
one at Rae Bareilly. Unit at Banga-
lore has already been closed which 
has rendered about 3000 workers 
surplus. In order not to create a' 
similars~uation at Rae Bareilly. It is 
proposed to produce this equip-
ment for a year or two till production 
facil~ies for, el~t~* ~quapment 
are s~tJ"!P in Rae B~~ejl~. 

(c) and (d). Installation of crossbar 
systems will be stpp.p,ed a,fter. pcoductlOn 

facil~ies for electronic equipment are fully 
set up in Rae Bareilly. All worn-out and life 
expired crossbar exchanges will be replaced 
by electronic systems in a phased manner. 

Talks with Chinese Foreign Minister 
about Pakistan's Involvement In 

Kashmir Issue 

·531. PROF. VIJAY KUMAR 
MALHOTRA: 

SHAI A.A. ANTULA Y: 

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state: 

(a) whether talks were held with the 
Foreign MInister of China during his recent 
VIS~ to India with regard to Pakistan'S inter-
ference In Jammu and Kashmir; 

(b) if so, the view of China inthis regard; 

(c) whether Government have also 
conveyed ~s concern over the sale of weap-
ons and arms by China to Pakistan: and 

(d) if so, the details thereof and the 
reaction of China thereto? 

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRII.K.GUJRAL): (a) and (b). The 
Chinese Foreign Minister was apprised 
regarding Pakistan'S involvement in inciting 
violence and subversion in Kashmir and its 
dangerous espousal of religion as a basis 
for self determinatIOn, such acts being in 
clear violation of the five Principles of peace-
ful Coexistence and a derogation of the 
Shimla Agreement. The Chinese Foreign 
Minister said that our views would be con-
veyed to the Pakistan Government. He stated 
that friendly consultations and peaceful set-
tl~ment of problems between' India and 
Pakistan would contr.ibute to peace and 
staQ~~V ,in Sp,lJ,t:h Asia.. I ~, , < 
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Pakistan's acquisitionaf sophisticated weap-
ons far beyond its legitimate needs is well-
known. The Chinese Government are aware 
of this position. Government keep under 
constant review all developments having a 
bearing on India's security. 

[ Translation] 

Incr ... In Purchase Price of Onions 

-532. SHRI HARISH RAWAT: Will the 
Minister of AGRICUl TURE be pleased to 
state: 

(a) whether Government have received 
requests from various organizations for in-
creasing the purchase price of Onions by 
National Agricultural Co-operative Market-
ing Federation of India Limited; and 

(b) if. so the reaction of Government 
thereto? 

THE DEPUTY PRIME MINISTER AND 
MINISTER OF AGRICULTURE (SHRI DEVI 
lAl): (8) Yes. Sir. 

(b) The issue regarding the increase in 
market intervention price of onion was con-
sidered by the Government and the Govern-
mentfixed a higher market intervention price 
of As. 701- per quintal FAQ for purchase of 
onions during 1990 seasons in Maharashtra 
and Gujarat where the scheme is in opera-
tion as against Rs. 60/- and Rs. 50/- per 
quintal FAQ fixed by the Central Govern-
ment in 1989 season in Maharashtra and 
Gujarat respectively. 

Recruitment of perS'Jns from Minority 
Communities In Deihl Police and other 

Departments 

*533. SHRI JANARDAN TIWARI: Will 
the Minister of HOME AFFAIRS be pleased 
to state: 

(a) whether Delhi Administration has 
taken a decision to recruit persons from 
minority communities in Delhi Police and 
other department in proportion to their popu-
lation; 

(b) whether relaxation in recruitment 
rules and other conditions has also been 
provided; 

(c) if so, the details thereof; and 

(d) the other decisions taken for the 
welfare of minority communities? 

THE MINISTER OF HOME AFFAIRS 
(SHRI MUFTI MOHAMMAD SAYEED): (a) 
No, Sir. 

(b) No, Sir. 

(c) Does not arise. 

(d) Direct recruitment in various ranks 
of Delhi Police is made on the basis of names 
sponsored by the Employment Exchanges. 
While making requisitions for sponsoring the 
names of eligible candidates, the Exchanges 
are requested specifically that the names of 
candidates belonging to minor~y communi-
ties be given due consideration. The selec-
tion IS made out of the candidates spon-
sored by the Employment Exchanges. 

Fertilisers Factory in Kola District 

5487. SHRI GOPAl PACHERWAl: 
Will the Minister of AGRICULTURE be 
pleased to state: 

(a) whether Government have approved 
the proposal of setting up a fertilizer factory 
by the Birlas in villages Gadepan, Kota dis-
tnct which IS a declared reserve area for 
sanctuary; 

(b) if so, the details therecm and 




